
Central Administrative Tribunal 

Principal Bench: New Delhi 

 
C.P. No.97/2018  

in  
OA No.1864/2017 

                                     
This the 3rd day of August,2018 

 
 

Hon’ble Mr. V.Ajay Kumar, Member (J) 

Hon’ble Mr.A.K.Bishnoi, Member (A) 

    
 
 
 

1. Yogender Singh, 
 Head Constable (Executive) 
 Aged about 36 years, 
 S/o Shri Inder Singh, 
 Belt No.790/PCR, 
 R/o H.No.951, Gali No.21/A, 

Swantantra Nagar, Narela, 
Delhi-110040. 

 
2. Harbir Singh, 

Head Constable (Executive) 
 Aged about 34 years, 
 S/o Shri Harpal Singh, 
 Belt No.365/PCR, 
 R/o H.No.475, Pocket-6, 
 Sector-A5, Narela, Delhi-110040. 
 
3. Amulya,  

Constable (Executive) 
 Aged about 34 years, 
 S/o Shri Rampal Singh, 
 Belt No.6027/DAP, 
 R/o Village-Dhindala, 
 PO-Mohiudinpur, District-Meerut, 
 U.P.-250205. 
 
4. Neeraj Pawar, 
 Head Constable (Executive) 
 Aged about 34 years, 
 S/o Shri Satpal Singh, 
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 Belt No.2252/DAP, 
 R/o 16-M, Police Colony, 
 Model Town-II,  
 Delhi-110009. 
 
5. Gopal Ram Sharma 
 Constable (Executive) 
 Aged about 33 years, 
 S/o Shri Ishwar Lal Sharma, 
 Belt No.957/N, 
 R/o Adarsh Nagar, Sec-1, Bayana, 
 District-Bharatpur, Rajasthan-321401. 
 
6. Rajan Chauhan, 

Constable (Executive) 
 Aged about 33 years, 
 S/o Shri Shivraj Singh, 
 Belt No.553/PCR, 
 R/o 28-A, 2nd Floor, 
 Gali No.2, Shastri Park, 
 Chander Nagar, Krishana Nagar, 
 Delhi-110051. 
 
7. Satya Prakash Yadav, 
 Constable (Executive) 
 Aged about 36 years, 
 S/o Shri Ramjass Yadav, 
 Belt No.6145/DAP, 
 R/o VPO-Bawad Sakatpura, 
 Tehsil Mundawar, Distt-Alwar, 
 Rajasthan-301706. 
 
8. Ravindra Kumar, 
 Head Constable (Executive) 
 Aged about 37 years, 
 S/o Shri Umesh Sharma, 
 Belt No.1117/PCR, 
 R/o H-255, Old Seemapuri, 
 Delhi-110095. 
 
9.   Sunil Mathur, 
 Constable (Executive) 
 Aged about 37 years, 
 S/o Shri Maha Singh, 
 Belt No.2180/RD, 
 R/o H.No.582, VPO-Karala, 
 Delhi-110081. 
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10. Jitendra Tevtia, 
 Head Constable (Executive) 
 Aged about 33 years, 
 S/o Shri Karan Singh Tevtia, 
 Belt No.407/DAP, 
 R/o Gali No.4, Shivpuri Niwari Road, 
 Modinagar, Ghaziabad, U.P.-201204. 
 
11. Rahul Dev, 
 Head Constable (Executive) 
 Aged about 39 years, 
 S/o Shri Inder Singh, 
 Belt No.978/N, 
 R/o D-1/33-34, Sector-11,  
 Rohini, Delhi-110085. 
 
12. Sandeep Dagar, 
 Head Constable (Executive) 
 Aged about 35 years, 
 S/o Shri Tej Singh, 
 Belt No.77/F, 
 R/o H.No.263/C, Firaanpana, 
 VPO-Issapur, New Delhi-110073. 
 
13. Sandeep, 
 Head Constable (Executive) 
 Aged about 35 years, 
 S/o Sh. Shri Kishan, 
 Belt No.143/F, 
 R/o H.No.566, Mitraon, 
 New Delhi-110043. 
 
14. Sunil Kumar, 
 Head Constable (Executive) 
 Aged about 40 years, 
 S/o Shri Jagdish, 
 Belt No.110/N, 
 R/o Town Tekri, Distt. Baghpat, 
 Uttar Pradesh-250625. 
 
15. Tapendra Kumar, 
 Head Constable (Executive) 
 Aged about 36 years, 
 S/o Shri Harpal Singh, 
 Belt No.839/DAP, 
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 R/o H.No.170, New Police Line, 
Kingsway Camp, Delhi-110009. 

 
16. Sandeep Budania, 
 Constable (Executive) 
 Aged about 32 years, 
 S/o Late Shri Narottam Lal, 
 Belt No.2273/DAP, 
 R/o  Q.No.8-1, Police Colony, 
 Model Town-II, Delhi-110009. 
 
17. Sandeep Kumar Sharma, 
 Head Constable (Executive) 
 Aged about 35 years, 
 S/o Shri Shiv Kumar Sharma, 
 Belt No.2194/DAP, 
 R/o H.No.68, Ward No.20, 
 Mohalla-Mahajanan, Muradnagar, 
 District-Ghaziabad-201206. 
 
  
18. Balkrishan Pandy, 
 Head Constable (Executive) 
 Aged about 33 years, 
 S/o Shri Om Prakash, 
 Belt No.552/N, 
 R/o P-19, New Police Line, 
 Kingsway Kamp, New Delhi-110009. 
 
19. Jagjeet, 
 Head Constable (Executive) 
 Aged about 37 years, 
 S/o Shri Ramkanwar, 
 Belt No.8903/PCR, 
 R/o H.No.266, Sector-52, 
 NIT, District-Faridabad, Haryana. 
 
20. Anil Kumar, 
 Head Constable (Executive) 
 Aged about 40 years, 
 S/o Shri Sant Lal, 
 Belt No.1261/PCR, 
 R/o H.No.660, Pkt-6, Sec-A5, 
 Police Colony, Narela, Delhi-110040. 
 
21.   Jashbir Singh, 
 Head Constable (Executive) 
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 Aged about 40 years, 
 S/o Shri Raghbir Singh, 
 Belt No.1555/RD, 
 R/o H.No.612, Pocket-6, 
 Sector A5, Narela, New Delhi-110040. 
 
22. Sunil Kumar, 
 Head Constable (Executive) 
 Aged about 37 years, 
 S/o Shri Bir Singh, 
 Belt No.720/PCR, 
 R/o Q.No.346, Sec.16B, 
 Police Colony, Dwarka, Delhi. 
 
23. Manoj Kumar, 
 Head Constable (Executive) 
 Aged about 38 years, 
 S/o Shri Tejpal Tyagi, 
 Belt No. 295 OD (Now 295/RD), 
 R/o H.No.69/4, Bhagat Colony, 
 West Sant Nagar, Burari, Delhi. 
 
24. Arun Pratap,  
 Head Constable (Executive) 
 Aged about 35 years, 
 S/o Shri Tejvir Singh, 
 Belt No.505/DAP, 
 R/o VPO Khanpur, 
 Distt. Meerut, Uttar Pradesh-250501. …. .Peititoners 

       (By Advocate: Shri Gyanant Kumar Singh )  
 
 
   Versus  
 
  

1. Shri Rajiv Gauba, 
Secretary, Ministry of Home Affairs, 

             North Block, Cabinet Secretariat, 
        New Delhi-110001.     
  

2. Shri Hashmukh Adhia 
Secretary, Ministry of Finance, 

             North Block, Cabinet Secretariat, 
        New Delhi-110001. 
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3. Shri Amulya Patnaik, 

Commissioner of Police, Delhi 
             Police Headquarters, I.P. Estate, 
        New Delhi-110002.      ….   Respondents   

 
(By Advocate: Shri Vidya Sagar with Shri H.K.Gangwani for R-
1&2 and Ms.Harvinder Oberoi with Shri G.G.Chawla for R-3) 
 
          

 
ORDER (ORAL) 
 

               Hon’ble Mr. V.Ajay Kumar, Member (J): 

 
  

         When the matter was taken up for hearing, 

learned counsel for the respondents stated that they 

have complied with the orders of the Tribunal.  

Accordingly, the CP is closed.  Notices issued to the 

respondents are discharged.  However, the applicants 

are at liberty to avail their remedies, in accordance with 

law, against the order now passed by the respondents, if 

still aggrieved. No order as to costs. 

 

(A.K.Bishnoi)                                         (V. Ajay Kumar) 
Member (A)               Member (J) 

 

/rb/   

 


